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DELHI VIDHAN SABHA
LIST OF BUSINESS

Friday, March 21, 1997/Phalguna 30, 1918 (Saka)

2:00 P.M,

QUESTIONS

Questions as entered in separate list to be asked and answers

given.

SPECLAL MENTION

Matters to be raised by Members as given in separate list.

PRIVATE MEMBERS BUSINESS
PRIVATE MEMBERS RESOLUTIONS
fa) Further discussion on the following resolution moved by
Shri Suraj Prasad raliwal on 10.1.1997:-

"This House recommends that the compensation amount
of land to be acquired hereafter be fixed at a
minimum of Rs. 50 lacs per acre".

(b) Further discussion on the following resolution moved

by Shri Nand Kishore Garg on 10.1.1997 :-

"This HKouse demands that with a view to curb the
growing menace of dowry the registration of
marriages be made compulsory in Delhi”.

(c) Shri Nand Kishore Garg :-
"In order tco minimise the céngestion in Delhi
measures to shift whole-sale markets to alternative
sites in open areas be implemented immeidately”.

(d) Shri O.P. Babbar:-
sThis House recommends that the roads, street
lights, wate.r, sewer, etc. in Group Housing
Societies be maintained by M.C.D. with Iimmediate
effect”.

(e) Dr. A.K. Walia :-

"A Cricket Stadium of International standard be
constructed in Yamuna Sports Complex, East Delhi”.

P.N. Gupta
Secretary



